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Shri Basappa: May I know whether
the Government is aware that a Bill
on this subject is pending in the lucal
legislature and what is the Govern-
ment’s reaction to it?

Mr. Speaker: That is a State sub-
ject; it is for the State to legislate and
not for the Central Government to
give directions about it.

Shri Shivananjappa: May I know
whether any grant has been given for
the expansion of medical education?

Dr, M. M. Das: I have already men.
tioned the purpose for which the grants
had been made.
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TrRAVEL CONCESSIONS TO UNIVERSITY

STUDENTS
~as_

*2337. Dr. Rama Rao: Will the
Minister of Education be pleased to
state:

(a) the agency through which uni-
versity students can get 75 per cent.
concessions in railway and bus fares
for tours during the vacations; and

(b) the rules and conditions for
obtaining these concessions?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M.
Das): (a) State Governments and Uni-
versities are the agencies through
which Ministry of Education gives
grants to students for youth tours.

(b) The conditions are that Univer
gities and Colleges apply for grants for
approved tours for students through
the Universities and the High School

Students through the State Govern-
ments.
Dr. Rama Rao: Ordinarily. 50 per

cent. concession on the railways is
granted quickly by .the concerned
General Manager. Here, they have
probably to get a refund. What facili-
ties have the Ministry provided so
that the students can get money in
advance or even if they pay, they get
it back quickly?

Dr. M. M. Das: I want notice.





